j 1 TEM NO. 801 COURT NO. 1 SECTI ON XVI |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Civil Appeal No(s). 10211/2016
RAMESH SI NGH Appel | ant ('s)
VERSUS
SONI A GANDHI AND ANR Respondent ( s)
(Wth office report)
Date : 16/01/2017 This appeal was nentioned today.
CORAM :
HON&#39; BLE THE CHI EF JUSTI CE
HON&#39; BLE DR JUSTI CE D. Y. CHANDRACHUD
For Appellant(s) M. Vishnu Shankar Jain, Adv.
for M. Ankur S. Kul karni, AOR

For Respondent (s)

UPON hearing the counsel the Court made the follow ng
ORDER
By notified, as per notion Bench order dated 27.10.2016.
(Renuka Sadana) (Parveen Kumar)
Assi stant Regi strar AR- cum PS



